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BUREAU OF INDIAN STANDARDS

(Department of Consumer Affairs)

NOTIFICATION

New Delhi, the 7th April, 2026

Ref: HQ-PUB013/1/2020-PUB-BIS (1517).—In pursuance of Sub-rule (1) of Rule (15) of the Bureau of
Indian Standards Rules, 2018, the Bureau of Indian Standards hereby notifies that Indian standards, particulars of which
are given in the second column of the schedule hereto annexed have been established on the date indicated against it in
third column.The particulars of the standards, if any which are given in the fourth column shall also remain in force
concurrently till they are withdrawn on the date indicated against them in the fifth column

SCHEDULE
Sl. No., Year & Title of the Indian Date of No., Year & Title of the Indian Date of Withdrawal
No. Standards Established Establishment Standards to be Withdrawn, if
any
@ (0] 3 “ (6))
1 IS 1887 : 2026 30 March 2026 IS 1887 — 1985 30 September 2026
Textiles — Plied Jute Roves — Specification for Spun Jute Yarn
Specifications (Second Revision)
(Third Revision)
2 IS 2742 (Part 6) : 2026 30 March 2026 IS 2742 (Part 6) : 2018 30 September 2026
Automotive Vehicles — Brake Automotive Vehicles — Brake
Linings Linings
Part 6 Compressive Strain Test Part 6 Compressive Strain Test
Methods Methods
(First Revision)
3 IS 7906 (Part 5) : 2026 30 March 2026 IS 7906 (Part 5) : 2004 30 September 2026
Helical Compression Springs Helical Compression Springs
Part 5 Hot Coiled Springs Made from Part 5 Hot Coiled Springs Made
Circular Section Bars — Specification from Circular Section Bars —
(Third Revision) Specification
(Second Revision)
IS 19766 (Part 1) : 2026 30 March 2026 NA NA
4 ISO 21929-1: 2011
Sustainability in Building and Civil
Engineering Works — Sustainability
Indicators
Part 1 Framework for the
Development of Indicators and a Core
Set of Indicators for Buildings
IS 19780 : 2026 30 March 2026 NA NA

Textiles — Woven Cloth Labels —
Specification

NISHAT SULTANA HAQUE, Scientist G & DDG (Hallmarking and Training)
[ADVT.-111/4/Exty./31/2026-27]
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